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HONBLE THE CHIEF JUSTICE
MR. JUSTICE AFTAB H. SAIKIA
HONBLE MR. JUSTICE A.P. SUBBA, JUDGE
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01. | 15-07-2¢09 -
(Saikia, €J)

Dr. Doma T. Bhutia, learned Counsel for the
petitioner submits that she may be permitted to withdraw

this petition to file afresh. Permission is granted. «

This Cont. Cas? stands disposed of.

|
Judge. giﬁlstice.
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